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Parties are represented by their respective counsels. The cases fixed for the argument.
The counsel representing the Central Govt. informed that a copy of the rejoinder.
affidavit of the petitioner is recently supplied to him. Hence, he is in need of suitable .
instruction thereon from the office of the ROC, Kanpur.

In view of this, the case is adjourned for further argument on 15t December, .
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